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SHRI SURJIT SINGH BARNALA:
This information was not colletced
in connection with this. But earlier
when the Chipco workers had gone
on strike, we had gone into this matter.
The contractors have been refused any
work in that area ang no contractor
was allocated the work of felling the
trees

DR. VASANT KUMAR PANDIT:
I would like to know whether the
Government has any scheme to have
reservation of foresls 1n every State,
to have “reerrved forests™ which
could not be touched gt all, and whe-
ther the Government also have sug-
gested lo the States to reserve forests
which would be useful for both stop-
ping siltmg and for preservation of
forest wealth in the eountry, porti-
culaily in regard to the Himalayan
forests

SHRI SURJIT SINGH BARNATLA:
Forestry is a State subject. We have
been advising the State Government
against Jenudation of forests. We
have been telling them that thev
should have more foresiz rather than
denude the already existing forests.

SHRI SARAT KAR: Even if it is a
State subject, I would like to know
whether the Minister is aware that in
every State, in the whole country it-
self, the policy is such that the
Revenue Department is clearing
dorests to give land to the landiecs
people and the Forest Department is
making efforts for afforestation. Such
a contradietion should not continue.

MR. SPEAKER: It is a suggestion.

SHRI A. R. BADRI NARAYAN: Is
the protection afforded to forests con-
fined to Himalayan forests or is it
extended to all forests in the entire
country?

MR. SPEAKER:
ghats.

SHRI SURJIT SINGH BARNALA:
We are writing to all the State Gov~
eraments to conserve the forests, at
least those which are reserve forests.

Including western

MR. SPEAKER: I am sorry Ques-
tion Hour is over,

rmre

WRITTEN ANSWERS TO QUESTION
Drinking Water Scarcity in Dakshinf-

purl, Delhi
*367. SHR1 AMAR ROY PRADHAN:
Will the Mmister of WORKS AND

HOUSING AND SUPPLY AND REHA-
BILITATION be pleaseg to state:

(a) whether residents of Dakshinpuri
J. J. Colony, Delhi, have reguiorly
been facing drinking water sca-oity, .

(b) whellle: supply of drinki.ig water
is only for an hour in the morning and
so in the evening and as 1 result of
this people daily fight m the colony
and to {la-~ efiect ~ome ec wplamts have
been lodged with the poua e (s well as
authorities concerned, ang

(c) 1f s0, whai steps have Guveli-
ment 0 fur tiken to provade aduguate
drinking water to the people in the
colony?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND REHA-
BILITATION (SHR; SIKANDAR
BAKHT): (a) to (c). Whenever there
is paucity of drinking water, there 1s
always some tirouble at the public
hydrants. The situation in )akshin-
puri is no different. Onr more tube
welj is being provideg there to aug-
ment the supply.

Time Taken for Transmission of
Telegrams

*370. SHRI CHHITUBHAI GAMIT:
Will the Minister of COMMUNICA-
TIONS be pleased to state:

(a) whether Government are aware
that maximum time is taken at pre-~
sent for the transmission of telegrams
for the longest and shortest istance m
the country particularly in rural areas;

(b) whether Government propose 10
reduce the time taken in the transmis-
sion and delivery of telegrams in
various parts of the country; and

(c) whetfier Government propose to
injroduge the system of indication of

™y
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time of transmission by the transmit-
ing telegraph office and receipt of mes-
sage by the receipient telegraph office
ang also the approximate time of deli~
very with a view to detecting official
delays in the transmission of tele-
grams?

THE MINISTER OF STATE IN THE
MINISTRY OF COMMUNICATIONS
(SHRI NARHARI PRASAD SUKH-
DEO SAI): (a) No, Sir. The time taken
for transmission of a telegram does
not depend on the distance but on the
number of transit stages. In case of
telegrams from rural areas, the num-
ber of transists are generally more.

(b) Yes, Sir.

(c) The system of indicating these
timungs exists in the telegraph offices.
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Multinational ana Big Companies
engaged in Sea Fishing

*375.SHRI GANANATH PRA-
DHAN: Will the Minister of AGRI-
CULTURE AND REHABILITATION
AND IRRIGATION be pleased to lay &
statement showing:

(a) the names of the multinat.onal
and other hig companies engagey in
gea-fishing in the country;

(b) the value of fish export~d by
them during 1977 and 1978; and

(c) the value of trawlers jmporied
by them?

THE MINISTER OF AGRICULTURE
AND IRRIGATION (SHRI SURJNT
SINGH BARNALA): (8) to (¢). A
#tatement is lajd on the Table of the
Sabha.





